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pared even with the R.A.F.,, and there-
fore, it is not proposed to lay down
any information on the Table of the
House.
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The Minister of Finance (Shri C. D.
Deshmukh): It is presumed that the
hon. Mcmber refers to the American
technicians whose scrvices are secured
under the various technical assistance
schemes. On this basis the rveplies to
the questions are:—

(a) 89 and 15 respectively.

(b) Travelling expenses from
U.S.A. to India and back, and
salaries while in India, are
paid by the Organisations
which provide the experts
wiz,, the Technical Co-opera-
tion Mission, the various
age1cies of the United Nations,
etc Travel expenses on duty
Wwitain India are borne by the
Government of India or the
State Government concerned.

Bomeay Customs OFFICERS

*2377. Shrimati Sucheta - Kripalani:
Will the Minister of Finance be
vleased to state:

(a) whether any officers of the
Bombay Customs were prosecuted
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during 1951 to 1953 on charges of
corruption and bribery;

(b) if so, their numb'er;

(¢) the result of any such prosecu-
tion; and

(d) whether any of the dismissed
officers was re-instated?

The Deputy Minister of Finance
(Shri A. C. Guha): (a) Yes, Sir.

(b) Three.

(c) One was convicted and sen-
tenced {o pay a fine of Rs. 300. He
has been removed from scrvice as a
result of departmental proceedings
against him. The remaining two were
acquitted for lack of evidence. One of
them has been removed from service
as a result of departmental action.
The departmental proceedings against
the other have not yet been completed.

(d) No, Sir.

ACCOUNTANT GENERAL'S OFFICB, WEST
BENGAL

f Shrimati Renu Chakravartty:

\ Shri H. N. Mukerjee:

(a) Will the Minister of Finance be
pleased to state whether there are
any facilities for training classes for
the lower division clerks in the office
of the Accountant-General, West
Bengal, for appearing for Part I of
the S.A.S. examination?

(b) In which States and offices
have such facilities been started?

*2384.

The Deputy Minister of Finance
(Shri M. C. Shah): (a) Yes.

(b) In all the offices of the Indian
Audit and Accounts Department in all
States.

HINDI SHORT-HAND

*2392. Shri Krishnacharya Joshi:
Will the Minister of Education be
pleased to refer to the reply to starred
question No. 286 given on the 29th
May 1952 and state:

(a) what further progress has been
made in the evolution of a system of
short-hand for Hindi and other
Indian languages; and





